Special [12 December, 2019] Mentions 597

Recently, the NDA Government passed the Central Educational Institutions
(Reservation of Teachers' Cadre) Act, 2019, in Parliament to facilitate direct recruitment
of faculty from SCs/STs/SEBCS/EWS.

As informed to Parliament, recently, of 6,043 faculty positions across various

I1Ts, only 2.3 per cent belong to SC and 0.3 per cent to ST.

Without stringent implementation of the Central Educational Institutions
(Reservation in Admission) Act to fill up reserved portion of postgraduates and
research programmes, further legislation to give reservations in the teaching faculty

for the marginalized, will have no meaning.

I request the HRD Ministry to immediately intervene in the matter to enforce

strict implementation of the 2006 Act.

Demand to release P.D.S. quota of kerosene to Chhattisgarh
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